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SHRI VIVEK GUPTA: Mr. Chairman, Sir, the hon. Minister has written that
these toxic materials are not handled in an environmentally-sound manner and may be
harmful to human health and environment. I would like to know whether the mercury
or lead or cadmium in per tonne of e-waste, which is generated during the process,
is harmful at the point the generation or it is harmful at the point of processing.

SHRI KIREN RIJIJU: Sir, any item, which is hazardous to the human health or
environment, will be hazardous at every point of time when it comes in contact with
the human being or environment. That is why, I have explained earlier also, now
it is not only the users, but producers will also have absolute liability for handling

and managing the e-waste generated by their products.
*79. [The questioner (SHRI SANJAY RAUT) was absent.]
Solar pumps to farmers

*79. SHRI SANJAY RAUT: Will the Minister of NEW AND RENEWABLE
ENERGY be pleased to state:

(@) whether Government has decided to provide one lakh solar pumps to farmers
to reduce dependence on coal-based energy, especially in drought prone areas;
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(b) if so, the details of the scheme; and

(¢) how many farmers have been benefited through this scheme indicating the
target set for the current year?

THE MINISTER OF STATE OF THE MINISTRY OF NEW AND RENEWABLE
ENERGY (SHRI PIYUSH GOYAL): (a) to (c) A Statement is laid on the Table of
the House.

Statement
(a) Yes Sir.

(b) Details of the scheme are as follows:

e The scheme is implemented through State Nodal Agencies, NABARD
and other Government Departments.

e Ministry is providing 30 % capital subsidy equivalent (Rs/HP) through
States under the scheme. The Ministry is also providing 40 % capital
subsidy equivalent (Rs/HP) with mandatory loan through Banks.

e These Pumps have to be installed as per MNRE specifications.

o Subsidy under the scheme is limited to pump size upto 5 HP.

(¢) 30,289 of solar pumps have installed so far since inception of the programme.
The scheme is under various stage of implementation in different States. Current year
target is 50,000 solar pumps.

MR. CHAIRMAN: Question No. 79. Questioner not present. Shri Bhupinder Singh.

SHRI BHUPINDER SINGH: Thank you, Mr. Chairman, Sir. As you know, this
question is related to the drought-prone arcas and the farmers. Has the Ministry
identified as to which parts of this country, State-wise, are drought-prone? Has
such areas been identified? Has there been a coordination between the Agricultural
Ministry and the Ministry of Renewable Energy? Number two, this year, they are
going to give 50,000 solar pumps. Mr. Chairman, Sir, as you know, my State of
Odisha is calamity prone. This year also, our farmers are facing a severe drought.
Taking that into consideration, whether allocation of these 50,000 solar pumps will
be considered, again, on cooperative federalism, or, it will be sanctioned beyond
cooperative federalism. So, I would like to know, through you, Sir, from the hon.
Minister that out of these, how many pump sets Odisha is going to get.

SHRI PIYUSH GOYAL: Sir, the hon. Member did refer about the coordination
between the Ministry of Agriculture and the Ministry of Renewable Energy. I would
like to inform the hon. Member, through you, Sir, that we allot certain targets to
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cach State depending upon the position of agriculture, the extent of agriculture, and
which are the areas which come under stress because of lack of rain periodically
or frequently. Therefore, that data, which is the area and which pumps have to be
encouraged, or, distributed or supported with subsidy, is left to the States to decide.
However, for States such as Odisha, which have been prone to inadequate power
in the past, the Central Government has increased the number of projects that are
coming up in that State. In fact, for Odisha alone, about 5,300 solar pumps were
given out of 1,08,766 pumps, and I am very confident that Odisha will continue
to benefit from these pumps and use them in an extensive manner. As regards
increasing this, we have drawn up a scheme where the States are encouraged that
if they take the annuity model and allow us to finance the pumps even going beyond
subsidy and go in a much larger way in the State to encourage solar pumps, then,
without having to invest a large amount of money, our Energy Efficiency Services
Ltd. (EESL), a Government of India undertaking, can finance these pumps, or, SECI
can finance these pumps and the State Government can pay for it over seven to
ten years. So, we are working on that scheme. I am sure that that will benefit the
drought-prone arcas significantly.
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SHRI HUSAIN DALWAI: Sir, what steps have been taken by the Government
to make this scheme a part of Global Solar Alliance, as proposed by the Prime

Minister recently?
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Increase in import of thermal coal

*80. SHRI PALVAI GOVARDHAN REDDY : Will the Minister of COAL be
pleased to state:

(@) whether it is a fact that import of thermal coal has increased by 18 per
cent between April-October, 2015 as against the corresponding period in 2014;

(b) whether it is also a fact that the Coal India Limited (CIL) has not been
able to meet the domestic demand for thermal coal;

(c¢) if so, what steps are proposed by Government to ensure that CIL meets the
domestic demand, at least by 2016-17; and

(d) how imported coal is cheaper than domestic coal and what is the difference
in quality of imported coal, grade-wise?

THE MINISTER OF STATE OF THE MINISTRY OF COAL (SHRI PIYUSH
GOYAL): (a) to (d) A Statement is laid on the Table of the House.

Statement

(@) As per latest information received from DGCI&S, import of thermal coal
decreased by 13.9% during April-September, 2015 as against the corresponding period
in 2014. The data on import of thermal coal for the period April-September 2014-15
and 2015-16 are given below:-

Item Period Quantity in Mte.
Thermal Coal April-September, 2014 66.57
Thermal Coal April-September, 2015 57.34

(b) Demand for coal is higher than the current level of production /supply of
coal in the country. During 2014-15, as against a total consumption of 825.6 Mte
(Provisional), the domestic production of coal was 612.4 Mte (Provisional). Specifically,



